HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

lo4o

No:

ORDER

Dated :

19—_/’:_])4:[6

Sanction is hereby accorded to the additional allotment of funds in favour
of the subordinate court detailed below under Major Head 2014-Adm. Of Justice,
Sub Head 0488-D&S Judges, under various object heads for the current financial

By Order.
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year 2016- Rs. In lacs
SNo | Name of the Court. | Sal POL. | Tele O.E |T.E |Office
equipments
and
- s “appliances.
/i Pr. D&S Judge, Kathua. 0.50 ( Pay arrears of | - ---- ---- e
S ) Ex. Clerks.) I I R R
2. Pr.D&SJudge, Bandipora — I T e Y A | 1y |-
3. | e D&S Judge, Shopian - — e 0.15 020 |~ ]
4. | Pr. D&S Judge, Poonch. === 010 | -- 0.30 0.10 | -—--- B
S Pr. D&S Judge, Samba. ~=mn 0.20 010 — — |-
0. Pr.D&SJudge,Ganderbal. == ) 0.20 — T oo B Ko d
7. | Pr.D&S Judge, Bhaderwa. ﬂ()ll - — - — |-
§ | Pr.D&SJudge,Baramulla. 30.00 B - - --- —_— |-
% Addl. D&S Judge, Kathua 0.68 (Pay arrears of | - - - - -
Ms. Sudesh Warikoo
R Ex. D&S Judge.) ) S R
10 .?;’.E(Ifll.D&SJmlge,J(lmnm. 15.00 0.20 0.15 0.15 |
11| CJ.M. Sopore. ) 15.00 - - -— --- -
A2 C.J.M. Kishtwar. 7 10.00 - - --- --- —
13 | Sub Judge, Surankote. 8.00 0.10 0.20 - 0.30 | -
14 | Sub Judge, Baramulla. 10.00 0.15 |- - - | 1
15. | P&T Magistrate, Jammnu. - — |- - 0.10 | - o
o Lxcise Magistrate, Janunu. ———- o 0.15 0.07 — - |
17 Spl.Mob.  Mag, Bhaderwal | -—-- - R — 015 |-
| (Under 13" IC) - - -
/8 Spl.Mob.  Mag.  Poonch | 6.00 090 |- — 0.20 | -
| (Under 13" 1C)_ R P B
19 Spl. Mob. Mag .Rajouri | - - 0.15 0.10 — | -
| (Under 13" FC) B
20 Munsiff, Kangan. — 0.10 0.10 010 |- |- __—
21 | Munsiff, Kulgam. B 0.10 e B 020 | —
22 | Munsiff, Tangmarg. —om — N e T
23 | Munsiff, Kotranka. | 8.00 015 | — - 015 | o= -
25/_ | Munsiff, Akhnoor. 10.00 S i e = ]
25 | Munsiff, Samba |- | me e
26| Munsiff, Gandoh. | 10.00 = = N
27 Munsiff, Tral. — o i 0.54 I )
. S — [ I _|(D/T)
28 | Munsiff, Quzigund. |- 015 |- e [ ] o )
29 | Munsiff, Budhal.___ | 800 — — i N -
30 | Munsiff, Nobra. - ) 0.15 | - e | |
31| Munsiff, Kalakote. — B 0.15 |- - PR o
22| Munsiff, Bhaderwah. |- —lew |—  |— |— [-—
33| Addl. Mob. Mag(1) Sgr.. I - 020 ==
34 | Addl. Mob. Mag, Pantha | ---- B = 010 | — |- T
| Chowh (Under 13" FC) | _
35 | Addl.  Mob. Mag. Doda |- i — | = |== -
_ (Under 13" FC) I e
36| Addl.Mob.Mag.Ramban — om0 |—
L (Under 13" Q) ] {
}
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No: L ooY - 6//AC- Dated: 2-2"/“"/ 20[6

Copy to the:-

,'8

0.

10.
[1-12
[3-14
15,
1.
[7-19.
20-31.

32
33-35
3o,
37
J8-03

0
A

Pr.D & S Judge, l(ullluu/Bundipura/.S‘lmpiun/l’mm<'Ir/.S'umlm/Gun(Iw'lml/lfluulornwh/BurmnuIIu.
Addl. D&S Judge, Kathua.

3" Addl. D&S Judge, Jammu

C.J.M. Sopore/ Kishtwar

Sub Judge, Surankote/. Baramulla.

P&T Magistrate, Jammu,

Lxcise Magistrate, Jammu.

Spl.Molbile Magistrate Bhaderwah /Poonch/Rajouri (Under 13" FC)

Munsiff, Kangan/Kulgany/T angnmrg/l(vlr'anka//lkhnnnr/Sun:lm/Gamlah/ Tral/Qazigund/
Nobra/Kalakote/Bhaderwal./Budhal.

Addl. Mobile Magistrate, (T) Srinagar.

Addl. Mobile Magistrate, Pantha Chowk/Doda/Ramban ( Under 13" F.C)
T'ry Officer, Sub Try. Distt. Court complex, Janipur, Jammu.

Treasury Officer, Saddar Court Try. Srinagar.

Try 0_/‘/;('('[.'.. Kath uw"lhuu/i/mm..f'.S'llnpium’l’nunvh/SumIm/GumlurlmI/B haderwah/Baramulla/
Su,mrw'l\'i.\'Illuwr:".S'umuAu!v/l’unm'h/l(u/'rmri/l\'ungum"l( ulgany/ Tangmarg/Kotranka/Akhnoor/
Samba/Gandoh/ 'I'rul/Qu:,i;,runfl//\’nIu'u/l(ulukutc/l)m!u/l(umlmn./Bm!lpul.

........ for information and n/a. '

Order file.
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